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Present : | Hon'ble Mr. B.P. Singh, Administrative Member. |

For the'appllpant C Ul Ms B. Das. ’counse’l.* |

' For the responﬁents' T Ms. Ky Banerjee. counsel. E

- of de!ay vize M.A. 11:/2001. SR I e

- :;rxﬁeinber (.J) S T o e Member (A)_

CENTRAL ADMIN!STRATIVE TR!BDNAL

CALCUTTA BENCH e TS

Hon'ble -;4:;.‘ M.L. Chauhan, Judicial Mémbem

"‘Anwaru_iHass&n'Khan - o .

~versus- RS

B Union of Indla and ors,

O RDER o

When ‘the matter ‘is taken up today, 10 'coun'sel‘-' f-ori‘ the ==

appncant prays time to ﬂle suppiementary affidavit/apphcatlon in support

";'of mness of the apphcant as stated In the a;zphcation for condonatcon . -
of delay' w.z.A .A. 717/2001. She also prays for R weeks tsme to file

. 'supplementary application. | Matter stands adjourned to 6.6.2002. JThe

M.A. 716/2001 for restoratcon of O A. will he consudered after condcnatlon

l]

" 2,," Plain copy of this order be made over to the Id. coh.msei__

-for both the partms for oommunivation ana compliance. R - I o
\ !
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